| IN THE CEATRAL ADMINISTRATIVE TRIBUWAL
PR INC IPAL “B NCH

04 1765£92 TN
RA 53/93 / C\%
MA 2152/97 u>< .
W it h \.,/'//

Oh 1071/94
DA 2243/94

New Delhi this the 17th day of NovambsT, 1998.

Hon'hle Smte.lLakshmi Swaminathan, Mgmbe r (3)
Hon'ble shri KeMuthukumar, Member (n)

0A 1765/92
Ra 55/93
MA 2152/97

B.P.Bindal and others - .ss Applicants

(None for the applicants)
., Vs, .

Union of India and Ors. Respondents

(By.Advocate Shri KeR.Sachdeva )

0a_1071/34

5010 Ge 30 Gopalakrlsnnan,
Exzcutive tnginzer(Retds)

Sh.B.TeWadakar,
super intanding Enginecr(Retd.)
Ghe " anuahi,
superintanding Enginesr (Retd.)
Sh.i.5. Bhatii,
juper intending Enginesr(Retd.)
She5.V.Jdalapathi,
Superintending Engineer(Retd.)
Sﬂ.“.} sl GUQta )
juperintending Engineer
SheKsRamanujam
Superintending Engineer
(Address for service

C/0 K.Ramanujam, 763/ Sec. 1V,

R.K.Puram, New Delhi)
PR %pplic'ﬁﬂts

(None for the applicants )
Vs.

1.0irsctor General (works},
Central Public Works Department,
Nirmen Bhawan, New Delhi.
2.Union of India through its
seccaisry, Ministry of Urban Davelopgent,
Jqirmen Bhawan, New Delhi. |
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3., Sscretary, Union Public Service
Commission, Unolpur House,
\shanjshan Road, New Delhi.

4o (ES & CEMES Class L(U.R.
hssociacion through SheAe.KeSaraf,
Superintending fnoinzer(Vigilanca),
Dz1lhi Central Circle VIII,CPWD,
jewa Bhawan, New Delhi.

5, CPwD Lnginassrs Assoclation, through
PeCedain, l.P.Bhawan, Hew Delhl.

(BY Advocate Shri p.He.Ramchandani,lsarnad
senior counsel for the orfiiciel
respondents)

(By Advocate Sh.M.K.Gupte,for the pr ivate
respondsnts)

OA 2243/54

e e Laxmiiﬁh
5/0 Shen.Anjanaiah
D-50, Pushpanjali,
DE" ll‘l :L"' 34'

2oGsNsChakravarty,
5/0 5heN.Chakravarty,
B-188, Lok Vihar,lelni~34

3.305:Gjh3
5/0 sh.Mangal Ojha
A/ 36,Lok Vihar,
De 1h i-34

4ed.Aumatssan
5/0 Late K.o. Pillai,
Superintending tnginesar (Hgs.)
0/0 The Chief £nginesrT
South Zone=1, 140,Msrshall Road,
Egmoreh, Madras.

S5¢ GeVenkatachalam
5/0 T.V.Govindaswamy
Super intending tnginser (Hgse)
0/0 tne Chief Engineer
South Zone-1,140,Marshall Road,
L gmoren, Madras.

(None for the applicants )
Vse

1. Union of India tnrough its 3ecretary,
Ministry of Urban Usvelopment,
Nirman Bhawan, New Ueslni=11.

2, Director Gensral(uorks},
Central Public works Uespartment,
Nirman Bhawen, dew Jelni-11

(By Advocate 35hri P.Hetamchandani, learned
senior counsel)

¢+ Hespondants

® ..3p§31icant§s

..« Respondents




ORDE R (ORAL) s
WMWHon 'ble Smt.lLakshmi Swaminathan, Member(J) Qi) /
e

We are informed that RA 55/93 in OA 1765/92 has
already been dispossd of. In the Tribunal's order dated
14.,10.98 it is noted that Shri S.M.Garg,learned counsel for
the applicants had submitted that the applicants havs not
contacted nim for the last ssvaral months and he did not know
whethsr they would like to pursue these cases or not. Thersafter
on 30.19.98 we no:ie that Shri R.Venkataramani,lsarnsd senior
counse ! had appesared for the applicents and today none has
appaared for the applicants even on the seconc call.

5 2» In the above circumstances, it appears that the
applicants are not interested in pursuing the mattsr in
fespecﬁ of the aforesaid two OAs and connected MA 2152/97

in RA 55/93 in OA 1765/92 . Accordingly OAs 1071/94, 2243/94
and MA 2152/97 in RA 55/93 in OA 1765/92 are dismissed for

default and non=-proszcution.

3e Let a copy of this order bs placed in OR 2243/94 and

RA 55/93 in OA 1765/92. |
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